COURT-I

Before the Appellate Tribunal for Electricity
(Appellate Jurisdiction)

APPEAL NO. 154 OF 2016 &
|A NOs. 330 & 331 OF 2016

Dated: 2" November, 2016

Present: Hon’ble Mrs. Justice Ranjana P. Desai, Chairperson
Hon’ble Mr. I.J. Kapoor, Technical Member

In the matter of:-

Birla Textile Mills & Ors. .... Appellant (s)
Versus

Himachal Pradesh Electricity Regulatory Commission & Ors. .... Respondent (s)

Counsel for the Appellant(s) : Ms. Mandakini Ghosh

Mr. Saransh Shaw

Counsel for the Respondent(s) : Mr. Pradeep Mishra
Mr. Manoj Kumar Sharma for R.1

Ms. Swapna Seshadri for R-2

Appeal No. 155 of 2016 &
IA Nos. 333, 334 of 2016

Ambuja Cement Ltd. ....Appellant(s)
Versus
Himachal Pradesh State Electricity Regulatory Board & Anr.
.... Respondent(s)
Counsel for the Appellant (s) : Ms. Divya Sharma
Counsel for the Respondent(s) : Ms. Swapna Seshadri for R.1

Mr. Pradeep Misra
Mr. Manoj Kr. Sharma for R-2

ORDER

Counsel for the appellant says that rejoinder will be filed today after

serving copy on the other side.
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List the matter on 16.11.2016. In the meantime, pleadings be

completed.
(1.J. Kapoor) (Justice Ranjana P. Desai)
Technical Member Chairperson

mk/pr



